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Concurrent evaluation of spending

1536. SHRI MOINUL HASSAN: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether Government is considering any proposal for concurrent
evaluation of spending of the Ministry; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{SHRI PRADEEP JAIN): (a) and (b) The Ministry of Rural Development conducts

Concurrent Evaluation of its programmes AT regular intervals. These evaluation
studies cover both physical and financial aspects of the programmes.

IAY houses with toilets facilities

1537. SHRI MAN] SHANKAR AIYAR: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

() whether it is a fact that the Indira Awaas Yojana (IAY) and the Total
Sanitation Campaign (TSC) are being operated by separate departments;

(b) if so, whether TAY houses are being built without toilets and the
reasons therefor; and

(c) the steps being taken to ensure that TAY housing projects are
constructed with toilets?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{SHRI PRADEEP JAIN): (a) Yes Sir

(b} and (c) Indira Awaas Yojana (IAY) scheme has been dovetailed with Total
Sanitation Campaign (TSC) Programme w.e.f 20th December, 2006 and the IAY
beneficiary can avail fund available under that Programme for construction of a toilet
with the TAY house. To ensure compliance of these instructions, a letter has been
issued to the State Governments to make it mandatory that all TAY beneficiaries

simultaneously are sanctioned one toilet each under TSC.
Even though construction of Sanitary latrine 1s an integral part of an IAY
house, many beneficiaries do not construct toilets due to cultural and social norms.
Achievements of CAPART

1538. PROF. SATF-UD-DIN-S0OZ: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether Government is satisfied with the achievement of the Council for
Advancement of People’s Action and Rural Technology (CAPART) or else he was
thinking of winding up the institution; and

(b) whether it is also a fact that foreign funding for this organization is

declining?
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) The Sub-Groups constituted by the Executive Committee,
CAPART for suggesting reform measures and the report submitted by the IRMA on
restructuring of CAPART have identified certain areas for reforms. These reports
have been considered and a project document outlining the framework for
implementation of reform measures have been prepared. There is no plan for winding
up of CAPART.

(b) CAPART has never been a recipient of any significant foreign funding
and at present, CAPART is not receiving any foreign funding.

Use of forest lands for PMGSY roads

1539, SHRI GN. RATANPURI: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

() the details of funds provided to different States under the Pradhan
Mantri Gram Sadak Yojana (PMGSY) during the last three vears, year-wise and State-
wise,

(b) whether it is a fact that Jammu and Kashmir has not been able to avail
of adequate assistance to construct new roads due to delay in or demal of

permission to use forest land for road construction; and

(c) whether Government will accommodate upgradation of certain very
important rural roads in Jammu and Kashmir under PMGSY so that it is not deprived
of its share of PMGSY funds, if new roads are not possible due to forest clearance?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{(SHRI PRADEEP JAIN “ADITYA™): (a) to (¢) Amount released under Pradhan Mantri
Gram Sadak Yojana (PMGSY) during the last three years, Year-wise and State-wise, is
given as per Statement-l (See below). Rural Road is a State subject and the
responsibility of execution of works under PMGSY is of the State Government. As
per Programme Guidelines, it will be responsibility of the State Govermments to
ensure that lands are available for taking up proposed road works. As per Advisory

dated 12th June 2009 proposals of only following categories were being considered:

() Residual new connectivity coverage envisaged under phase-I of Bharat

Niman.

() Projects to be taken up with the assistance of World Bank and Asian
Development Bank.

(m) New habitation connectivity in the identified LWE affected districts.
(iv) Special road connectivity packages announced for the border areas.

However, the above mentioned Advisory has been relaxed on 15th February

2012 vide circular number 2/2012 (copy enclosed in Statement-IT)



